In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

(Technical).
For Admission (Fresh Cases)

DAILY CAUSE LIST DATED 06.09.2019 (FRIDAY)

COURT 111
10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Sneha Traders. Amit Agarwal
(Ins) No. 924 of | Vs.
2019 Vijay Kumar V. lyer,
RP for Murli Industries Ltd.
2. Comp. App. (AT) | Shamrao Baliram. Amit Agarwal
(Ins) No. 925 of | Vs.
2019 Vijay Kumar V. lyer,
RP for Murli Industries Ltd.
For Hearing (Part Heard)
3. Comp. App. (AT) | Chamundeshware Studio & Vivek Holla Nikhil Nayyar
No. 376 of 2018 | Laboratory Pvt. Ltd.
Vs.
K. Rajaiah (Since Deceased —
Represented by his LRs)
With
4. Comp. App. (AT) | K. Rajaiah (since dead), Represented | Nikhil Nayyar Vivek holla
No. 4130f 2018 by his L.Rs.
Vs.
Chamudesware Studio & Laboratory
Pvt. Ltd. & Ors.
For Hearing
5. Comp. App. (AT) | V.J. Paul Joseph & Ors B. Ragunath A. Ajith Kumar
No. 338 of 2018 | Vs. (R1-R3)
Alexander Correya & Ors.
With
6. Comp. App. (AT) | Kathirkutty Augusthy & Ors. Anandh K. N.J. Mathew(R4-
No. 349 of 2018 | Vs. 9)
Alexander Correya & Ors. Achyuth Ajith
Kumar (R1-3)
7. Comp. App. (AT) | Ravinder Kumar Magoo Rakesh Kumar NPS Chawla
No. 95 of 2019 Vs.
AMA India Enterprises Pvt. Ltd.
&Anr.
With
8. Comp. App. (AT) AMA India Enterprises Pvt Ltd. Satwinder Singh NPS Chawla
No. 103 of 2019 Vs.
Ravinder Kumar Magoo & Ors.




12:00 Noon

For Hearing (Part Heard)

9. Comp. App. (AT) Universal Heat Exchangers Ltd. K.S. Ravichandran, Aditya Verma
No. 343 of 2018 Vs. S. Manjuladevi
K. Ramakrishnan
Copy to: -

1. Notice Board By Order
2. Reception
3. Record File -sd/-
4,

Website: www.nclat.nic.in
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